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StatusofC'hiragYojana

4Se SH~ BALRAJ KUNDU (Mehem}:

Will the-Education Minister b~ pleased to· state:-

a) whether it is a fact that the Govemment has introduced Chirag

Yojana as an altemativescheme instead of 134-A; if so, th~ status of

·scheme thereof togetherwith the number of children. enrolled under the

said Yojana till to date alongwith the district wise details -of children

who got benefit under the said Yojana;and

b) the number of eligible children who have been deprived of the

admission under the- sai~, Yojana togetherwith the steps taken by the

Governme~t in this regard?

REPLY

SHe KANWAR PAL, EDUCATION MINISTER, HARYANA

No Sir,

a) CHEERAG scheme is not an alternative to 'Rule 134A of

Haryana School Education Rules, 2003a Under CHEERAG scheme,

.children of poor families (income <1.8.0 lakh per a~um) are provided

monthly support of Rs. 700/- (class 2nd to 5th
), Rs. 900/- (class 6th to gtp)

and Rs. .11001- (class .9th to 12th
) for studying in private recognized

schools. It is applicable only in schools.

b) Out of the 1967 application received under theCHEERAG

scheme, .1881 got admission; 63 did not get admission and

23 admission forms did not received.
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